Cgntral Administrative Tribunal
Principal Bench,N.Delhi

Xy

Uehe Noo 2360/94

New Uelhi, this the 24th of Jsnu.ry, 1955,

HON'BLE SHRI J.P. SHeRw, MERBER (3)
HUN'BLE SHRI S.R.ADIGE, MEMBER (W)

JexeChillar

Mgsistant Registrar,

Incoms~tax Ap ellete Tribumal,

11th Floor, Lok Nayak Bhawan,

Mhan Market, M
New Uelhi.=110 003, : Moo

(5hri K.BeS.Rajan, Advocate)

Union of Indiz through

1e The Sgcretary,
Ministry of Lauw, Justice & Co. #ffairs,
Shastri Bhawan,
New Uelhi -« 110 001.

2, The Chzirman,
Union Pyblic Service Commission,
Bholpur Hpusea, Shshjzhan Road,
New UDglhi- 110 011.

3, The President, )
Income=tax Appellate Tribunmal,
01d Central Govt, Offices Building,
4th Floor, 101, Mahershi Karve Roszd,
Bombay- 400 020,

4, Shri G,PeBajpai,
Ex-Fegistrar,
Income-tax #ppellate Tribunal,
RZ-~ 203, Mahssh Villa,
Gillbert Hill, Dholakia WNagar,
Behind Andheri Recrs:tion Club,
Andheri (dest), ’
Bambay - 400 058,
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5, Shri 3.Prasad, :
Deputy Registrar, gvz
Income-tax Appellats Tpibunal,

New Income Tax Building,
No. 121, Nungambakkam High Ro=zd,
fiadras - 600 034, Respondents

{(By nansj),

JUDSEMENT (BRAL)

HOWN ' BLE &ﬂﬁiﬂB.?g_%gﬁﬁmki MEMBER (J)e

The applicant has a grievance of his non-3ppaintment
and selection to the post of Deputy Rggistrar in the Income

Tax #ppellate Tribunal,

2, The case was earlier listed before another Bench

and on 30th November,i1994, it was observed that the U.%.
is pras-mstures, The matier came again on 16,1.1995 and
thereafter this case was listed before this Benche

3. We heard 5hri K.B.S.Rajan counsal for the applicant

at soms lzngth, Shri K.B.3.Rajan wants to withdraw this
Original Applicstion with liberty to make the rapreéant¢t$aﬁ
to the respondents or the competent authority with regard.
to the grievance raised in this Application and ther aaf ter
if the necessity arises, he rasarves his right to =ssail the
final order by filing the frasﬁ Application on the sa® causs
of action, The ﬁpplicatidn is, thersfors, disposad of

accordinglye.
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